f1 TEM NO 29 Court No. 8 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil)...... /2012
CC 665/ 2012

(From the judgenent and order dated 29/03/2011 in WP No. 2489/1991
of The H GH COURT OF U.P AT LUCKNOW

STATE OF U. P. & ORS. Petitioner(s)
VERSUS

SURESH PAL SI NGH Respondent ( s)

with I.A No. 1 (c/delay in filing SLP)

Dat e: 24/01/2012 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE CYRI AC JOSEPH
HON BLE MRS. JUSTI CE GYAN SUDHA M SRA

For Petitioner(s) Suni| CQupta, Sr. Adv.
Shant anu Krishna, Adv.
Tanmay Agarwal , Adv.

Gunnam Venkat eswar a Rao, Adv.

sS85

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Del ay condoned.

| ssue notice to the respondent.

The operation of t he i mpugned  j udgnent is stayed
until further orders.

(Shashi Sareen) (Renuka Sadana)
Court Master Court Master



